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CP NO.(IB)99/ALD/2019

Sh. Shireesh Kumar Dwivedi, Advocate for petitioner and Sh. Ashok Kumar

Pandey, Advocate for the respondent are present.

Respondent filed reply/ objection today, which is taken on record and served

the copy of the reply to the counsel for the petitioner.

Ld. Counsel appearing for petitioner requested time for filing rejoinder. Time

1s granted.

Petitioner is directed to file rejoinder by serving an advance copy to the

respondent.

List the matter on 3™ September, 2019.

Dated: 21.08.2019
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SAROJ RAJWARE A.R.K. SINHA
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